53 Waittten Answers [22 AUGUST, 1972] to Question 54
(d) f so. the details thereof and action the nationalmed banhs as on the last Friday
taken thereon’ ! of June, 1969 (immedtately before nationa-

]
' lisation) and as at the end of December,
i

THF MINISTER OF COMPANY AF-| 1971
FAIRS (SHR! K V. RAGHUNATHA -
REDDY) (a) to (d) The mmformation is
Name of State

beng colfected and will be laid on the, Number of Accounts
table of the House | T

June Decen-
1969  ber 1971
Laaxs paip 8y 1 1C TOR HOUSE BUILDING
P
1161 SHRI SANAT KUMAR RAHA  Andhia Pradesh 3,798 69,143
Will the Minsster of FINANCF be pleased  Assam 9 533
to state the amount of loans paid by LI C  Bihar 66 (1,501
for bouse building to varous organiations Gujarat 10,955 48.158
m dlifcrcnl States  during the last thize Haryana 620 1:086
years | Himachal Pradesh Not avai- 109
labl
THE MINISTFR OF FINANCE (SHRI Jammu & Kaul able e
Y B CHAVAN) Two statements (State- K | Axiuni . -
ments | and II) giving the desired infoima clala 9.429 54,182
ton are annexed [See Appendix I Xx\| Madhya Pradesh 1,761 22178
Annexuie No 76 and 77] Maharashtra 14452 84,345
1 Meghalaya * i
1 OANS TO FARMERS Mysore 32302 84.474
1162 SHRI SANAT KUMAR RAM\, Losaand : ‘
62 /
Orissa
Will tne Mmister of FINANCE be pleaed] 37 2220
Punjab 603 9,182
to statc f
Rajasthan 122 10,467
(a) the number of farmer-boirowers nl Tamul Nadu 45604 1 81,000
each Siate. who have been given loans by Uttat Pradesh 1.214 18,348
the nationalised banks since natlonahsdtmn‘} Wt Bengal 947 22,902
and Union Territonies 1,070 5833
(b} the number of total applications re- ToTAL 1,22989 6,27 675

ceved for loans 1n each State duning this
period’

|
|

Separate figures are not wvatlable

THE DIPUTY MINISTEFR IN THY INDUSTRIAI DEVELOPMI N1 BaNk oF IN\DIA
MINISTIRY OF FINANCE (SHRIMA\TI
SUSHII A ROHATGD  (a) A statement 15 1163 SHiI ROSHAN 1Al Will  the

enclosed

(b) The information 15 not readily avail
able and 1t will be collected to the extent
posstbic  and tud on the Table of
House

SIATCMINI

The following statement gives the Jis-
tributton of number of accounts of farmers

who have been granted direct finance by!

theJ

(a) whether the himst for
of Rs

Minister of FINANCE be pleased to et

a single loawn
SO likhs has been discontinued by
the Industit:d Development Bk of inuia
if s0, since when,

(b) what 15 the present himit for a sinete

loan

(¢) whether any muming companies have

appliea for loans from the said Bank, aud
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(d) if so, the names of the compames
and whether the loans have been sanctiorad
and pad? i'

THE MINISTER OF STATE IN 1HEJ
MINISTRY OF FINANCE (SHRI K. R
GANESH): (a) and (b} There is no limit
for a single loan granted by the Industrial
Development Bank of India to aany indus-
trial concern.

(¢} and (d) Of the two mining compantes
which applied to the Development Bonk
tor loan/dcbenture assistance, one
pany, namely, M/s Belam Ores Limited
focated in Keonjhar, has been sanctioned
a loan of Rs. 200 lakhs in Apnl, 1972 but
it has not drawn any part of the loan.

The other company. namely. M/s. Sethia
Mining and Monufacturing  Corpoiation
L imited which orerates two coal mincs
has requested the Development Bank for
hnancial assistance of Rs. 90 Jakhs in the
form of privately placed debentures. The
application 15 vunder consideration of he
Developmeat Bank.

PERSONAT BELONGINGS OF VICTIMS OF
JAPAN AIRIINES AIRCRAFT CRRSH[D NFAR
DFLHI

1164 SHRT CHANDRAMOUII
JAGARLAMUDIL

SHRI k. C. PANDA.
SHRI M K. MOHTA:

Will the Ministet of TOURISM AND
CIVIL AVIATION be pleased to state:

{a) whether Government's attention has
been drawn to a ieport published in the
Times of India of the 21st June 1972,
stating that Jewellery and otheir personal
belongings of the victims of Japan Airlines
ancraft c¢rashed near Delhi wete found
missing;

(b) whether 1t 15 a fact that the police
vy non-tcopetative cither in cartymg the
bodies o1 the personal belongings of the
victims; and

[RAJYA SABHA])

com- |

10 Questions 56

THE MINISTER OF TOURISM AND
CIVIL AVIATION (DR. KARAN SINGH)
(a) Yes, Sir.

(b) No, Sir.
(c) Does not aiise.

CORPORATE SECTORS' IDFPENDENCE ON
SSISTANCE FROM LONG-TERM FINANCIAL
INSTITUTION

1165. SHRI M. K. MOHTA-
SHRI K. C. PANDA"
SHRI CHANDRAMOULI

| JAGARLAMUDI:

SHRIMATI PRATIBHA SING}i

FINANCE  he

A

|
Will the Minister of

ipleased to state.

(a) whether Goveirnment’s attention has
been drawn to an article published in the
‘Economic Times of the 20th Jjune, 1972,
stating that there 1s a sharp drop in the
corporate sector’s dependence on assistance
from long term financial institutions and
banks; and

(b) If so, what are Goveinment’s vicws
in the matter?

i THE MINISTER OF FINANCE (S!IR[
1Y B CHAVAN) (a) and (b) Yes. Str

\
I The Governmeat is aware of the articie
i reterred to 1n the question. The article
lpm\idcs data on the sources and sises of
funds in the corporate sector om the bases
of the combined balance sheets of 1919
compantes for the years 1969-70 and 1970-
71. It 18 not possible to comment on this
for lack of data for the years 1970-71

A study, published in the Reserve Bank
of India Bulletin of Apul 1972, covering
1501 Compames, which is moie iepresen-
tative than the article referied to in the
question, indicates a slight dechine 1 the
percentage of bortowings from specialised
institutions from 7 1 per cent in 1968-69
to 6.6 per cent n 1969-70  while the
| percentage of borrowings from barks to

(¢) 1f so, the reaction of the Govern-|total capital and habilities of these Com-

ment thereon?

panies remained more ot less stationa'y



